CENTRAL ADMINISTRAT IVE TRIBUNAL
PRINC IPAL BENCH
NEW DELHI

1) O, A NO. 1771/88
2) O.A NO. 1952/88

New Delhi this the 11th day of February, 1994,

CORAM
THE HON*BLE MR. JUSTIGE V. S. MALIMATH, CHAIRMAN
THE HON'BLE MR. S. R. ADIGE, MEMBER (A)

S/Shri
1) 0. A NO. 1771 83
1. K. Venkata Rao,

31~7-100, Kummara Veednhi,
All ipuram, Visakapatnam.

2. Mrs. Krishna Veni,
8~50-9, TPT Coleny,
China waltair,
Visakhapatnam.

3e _Ao V. Ko Rao,
47--7-40 Dwar ka Nagar,
Visakhapatnam.

4. R. Sanjeeva Rao,
Kirandul 9-32-4 pithapuram Colony,
Visakhapatnam.

S, P. Ranga Rao,
Kirandul 33-«11-14,
Subedar House,
Allipuram,

Vis akhapatnam.

6. N. Venkata Rao, d
Kirandul 44-7-4
Prasanthi Nagar,
Thatichetla Palem,
Visakhapatnam.

7 . G. Suryanarayana,
Kirandul MIG 118 (55—16 -18)
Housing Board Colony,
Visakhap at nam.

8. G. Jagannadha Rao,
Kirandul 49-34-18
Akksyyapalem,
Visakhapatnam.

P S. S. N, Rao,
Kirdul Near Sree Kanya C inema,
Subbaluxmi Nagar,
Visakhapatnam.
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10;

11,

13.

14,

15,

16.

17.

180’

19.

Visakhapatnam.

. 8% Vonkatn Rao

S/o; Rama Re6 =~ . .
andul 43-9=4 - Ra :
Railway New Colony, Visakhapatnam.

¥rs. A.S.Subbaluxmi
W/o. AJV.M. Lingam (deceased)
tebanji Maharani Peta,

. V:lz ianagaramy

B.,L. Narayana
S/o. Subbaizh Naidu , Kirandul

Door No, 20=-106=-3 Chattalav
Street, Chengalracpeta, \%saggapatnamr

A. Lakshmanarao

-§/o. Bala Krishna , Bobbili

43-12.13/1, Subbaluxmi Nagar, _
Visakhapatnam.

s)o. ﬁfdhayana , Bobbil{,

.. 3l=4=62, Ammavari Veedhi Allipuram, :

\' :!.sakhapatnam.

P.J. Rosario,
S/0. A.Ke Bosario Bibbili,
50=24-17, Seethamrnadara,
V:lsakhapatnam. -

D. Janardhana Rac

S$/0. Muddhu Krishnamma, Kantabanj,
-B82/2, Velamavari Street,
‘Bobbi 1. '

B. Baya Fa, :
ég. Sanyasi Kirandur,
48=3-41, Srinagar,

' _Visakl'a patmm.

U. Sanyasayys,

42. Appalanarasish, Kirandur
- 4C=m4

3~4, Akk eyyapalem—la’io COiony,
Visakhanatnam.

K. Apparac Reddy,
§/0. Ramamurty
Doo» Mo, "'iln&ﬁ-gﬁ ‘ ‘W-”ﬂmﬂ \FQ@&N&

All.ipuram, Visakhapatmm.

-

V. Naxayana Rao

S/ + Satyanaraydna,

Plot Nos L57-Seethemma Dara, North
BExtention Layout, P.T. College,

N aiatiamanion e
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21 .
’_ .w/o. P. lﬂukmda Bao (deceascd)

- 23,

24,

25,

26, .

28,

28. |

29,

nrs. l.:ayduxmi

Door Noo 43-29-4 ‘Narona Road,
Dondaparthy, Visaﬁhapatmm.

3.5, Prakasha Rao,

S/o. Adinaraysna .-
Adarshanager, Old Dairy Farm
Visakhapatnam.

G, Rama Bao
S/o. Appala vaamy K:lrandul

43-11-60, Mew Colony Subbaluxmi,

Nagar, Visakhapatnam.

B. Kondala Rao, I
40. Venkata Swamy, Kirandul
-6 Near Girls High School,

~ Kasimkota.

.A. Narasimham o
§/o, Ramamurthy, Kirandul
6-16-1 East Point Colony
China wuun, v1sakhapa&am.

AeSe Sastry,

S$/o. Bama Chandra Rao,
irundul

50-49-13A TPT Colony,
€hiny Seethamma Dhara,
Visakhapatnam. .

VeV Naidu,
S/p. Seshagiri Reo,
Door 8=3-6A, Vijayanagar Colony,

Peda Walta.{r, y 1sakhapetnam.

K.V. Sarma

'8§fo. Kanal:iah Door
453718, lagdnnadhapuram, Visakhapatnam.

ML oN. Rao . .

§/o. MK, "Sastry

Door 43-7=22, Rz1i 1way N=w Colony,
Visakhapetna!r.

Ten ee e S W s

P e Rt

376. Kuima Rao Door
30=13-10, Mzdheva Rao Road,

- . Leels Mahal Junction,
' Visakhapatnam.. A

eveve
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a3,

370

39.

40,

4l.

42,

- ‘ -
J.Bs Howell
/0. 5 towell,

Regina Park, lhdhnra Vadn ®
v:!sakhapatnam. L 4

.Sonuhokara nao.

" §/o, B.S, Narayans,

Door 31=33-33, Vivekananda colony,
Visakhapatnam.

T.N. Reo,
S/o. Kameswarz Reo,

'Door No» 49=40-4, Akkéwapalem,
‘Visakhapatnem. _

G. Suryenarayans
S/o+ Remanna, Door
4-129, Vidyanagar, bdpale Patnam,

A Visakhapatnam. B

M, Alfred
§/o. Latchaiah,
ar Police Line Contonment Post Office

. V:lziamqaram. _

V.V, Ram2 Rao,
S/o., Gopalam. "Door No.
45=-8=9/2, Dwaraksnagar,
Visakhapatnam.

K.R. Murty |
sgo. Naras!hha avadhani Deor No,
4-11=3, Maharani Pcta, ' h

Vizlanagaram.

K. ‘Govinds Rao

S/o. Appallanarasiah (Kantabanﬂi).
31=7-100, Kummara Veedhi Allipuram,
Visakhapatnam. o

G. Sa tyanarayana

- 8$/o+ Ramamurthy, Kantabanji

43-9-144, Ramaraj Quarters,
V:lsakhapatnam. _

K.Te» Das, K.S,5wam . »

S/o. appannaxunxtx Kantabenji,
21=44, Adarshanagar, Gopala Patuam,

Visakhapatnam.

A.R. Sastry,
Ség. Appanna Sastry
=E, SivajiNagar, Sali Grama Puram,
Visakhapatnam. :

'Bo Muni Swamy,

4_. Venkata Swamy, Kantaibsii,
49=54=1-E, GﬂnxSivejina.gar,
Sall Grama Puram,

-Visakhapatnam.
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- 43,

45,

46,

47,

ag.

a9,

51,

52,

-Daba GaY

Py Vonkatoswara Rao

$/o. Kurma Raom, Kantai Banji _
3L-33-87a Leela lbhal Junction,
ens, ©
Visakhapatnaﬁ.

PiRuJw Rao

{o. Vorahalu Kanta Banji,
21=-43, Aaarshanagar, Gepalapetnarn,
Visakhapatnam. L

p.v Ne Rs2

i S . Venksta Rao, Kenta Banji

D.B.K. Railway Quarters,
33 C, ¥ail 'Area Railway Qrs.,
aﬁhapatnam.

Yo Narayana'Bao."' L
§/o. G.N; Murty, Kanta Banji,

22-93~1, Buruju Peta,
Visakhapatnam.

G.V.R. Murty, S/e. '
G.N. Murty, Kants Banji,
'33-11=14 Glo. P, Ranga Rao,
Subedar House, Allipuram,
Visakhapoznam. -’

'w.s. ‘Patrudu,

S/o. Krishna Tatrudu ‘Kanta Banji'
8~1-60, Msin Road, harriralem,
Visalhanatnam.

$. Sury2 Rao,

- 'Sfo. Venkats Ratnam, Kirandul,

26-2-29, Jagadamba Junction,

- Visakhapatnam.

B. Ananda Bao,
S/p. Srinlvasa Reo, Kirendul

58+25-28/1, Butchirajupalem Post Office, -

Visakhapatnam.

‘AeS, Narayana

5o, Mutyslu, Rayagada

O=36=3A Ramnagar,
Visakhepatndm.'

S.S.S. Smnmy, o
S/o. Veerabhadra cv,amy, Kants Ban}i,
2 15~10, Kurupasm lMarket,
Visakhapatnam.' _ ssesApplicants

By Sr. Advocate Shrl S. C. Gupta with shri M.ka Gupta

Versus :
L ] ocCC‘n'td. ¢ @
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l. The Union of India through
Secretary, Raillway Board,
Rail Bhawan, New Delhi,

2 The General Manager,
South Eastern Railway
Headquarters,
Calcutta - 700043,

By Advocate Shri O. P. Kshatriya.

2) O.A. NO. 1952/88

J. P. Tiwari,

A~630, Sector-19,

NOIDA - 201301,

Distt. Ghaziabad (UP). . oo Applicant

By Sr. aAdvocate Shri S, C. Gupta with Shri M. K. Gupta
Versus
le Uniocn of India through,
Secretary, Railway Board,
Rail Bhawan,
New Delhi,
2. The Divisional Railway Manager,
Kota, DRM!'s Office,
Kota - 324002.
By Advecate shri O. N. Moolri,

oxder contd on next page...
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~are allowed with the following, directions ;=

TN

-7 - | 2P

O R D E R (CRAL)

Hon'ble Mr. Justice Ve S. Malimgth ==

These two cases are fulIy covered by the decision

of the Full Bench in O, A, Nos. 395 to 403/91 and

connected cases decided on 16.12.1993 between

C. R. Rangadhamaiah vs. Union of Imdia & Ors. The
respondents do not dispute that these two cases are
also covered fully by the said decision. Hence, these
applicationé have to be allowed and directicns similar

to the ones issued by the Full Bench have to be issued

in these cases as well,

2. For the reasons stated above, these applications

(1) The respondents shall recompute the pension
and other retiral benefits of the applicants
or their L.R.s in accordance with Rule 2544
as was in force before it was amended by

notif ication dated 5.12.1988,

el

(2) The arrears due tc the applicants#L.R.s on the
basis of the recomputation as aforesaid shall

be caglculated and paid.

(3) These directions shall be carried out within
a pefiod'of three months from the date of

receipt of the copy of this order.

(4) If the amounts due to the applicants/L.R.s
are not paid within the prescribed time,
the amounts. due shall be paid with interest

at 12% per annum from the date of this order

\/ till the date of payment.
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(57 The applicants shall be entitled to cost at
the rate of Rs.500/~ in respect of each

application,

(6) The payment of pension and retirement benef its
as per the aforesaid direction .shall stand
regulated/adjusted in accordance with the
orders/directions as may be issued by' the
Supreme Court in SLP No, 103%3/90 against the

. dec ision of the Ernakulam Bench of the Tribunal
| in App lication No. K-269/88.

{ Ss R. Ajige ) - - (V.s. Mal imath )
Membdr (A) Chairman

Jas/



